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FE SUNDAY

FORM A
PUBLIC ANNOURCEMENT
{Under Reguistion € of e |BBI (inscivercy Resclution Process for Comporate Persons| Reguiations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF HARSHIL AGROTECH LIMITED

RELEVANT PARTICULARS
1. | Nama of the corparate deblor | HARSHIL AGROTECH LIMITED
{farmeny known as Mirch Technologies

{ngia) Limited we.f 18.04. 2012

il 07 06.2023; and previously 65

Mirch Technologies Limited til 18.04 2012)
2| Date of incorporation of comporate deblor | 18411972

3| Authonty under whech corporate deblor ls! Registrar of Comparves, Ahmedabad,
ncorporated | regsiared Gujaral

4. | Carporate Idmntity Number of comporate | LO1611GJ1872PLC 147525
debtor

5 | Address of the ragistarad offics and SF 225, | Square, Noar Shukan Mall,
prinapal affice (if any) of corporate debitor | Science Cily Road, Sola,
Ahmedabad - 330060, Gujarat

B. | Insohency commencament dale in 17.04.2026 (wde Order af Hon'ole NCLT,
raspect of the carporate debtor Ahmedabad Banch in C.P(IB)/97(AHN2028)
7. | Estimated date of dosure of insolvency | 14.10.2026 (180 days from tha insolvency
resolution process commencament date, i.e., from 17.04.2026
besng the date of the admission order)

B. | Name and regstration numberofthe | Mr. Neeraj Kumar Bajaj, Registration
nsolvency professional actng as interim | No. IBBIPA-DO1IP-P-26722022-202314 110
resolution professional

8 | Andress and e-mail of the interim Address: A-502, Vastugram Residency, Vesu,
resolution professional, as registered Near Prime Shoppers, Surat, Gujarat - 365007,
with the Board Emal nkbajgca@gmal com .

10,| Asdress and e-mall o be used for Acdness: 6th Ficor, 609, 218t Century Buikding,
cormespondence with the inerim Ring Road, Surat - 395002,
resolubon professional E-mai foc harshilagrotech@gmail com

11.| Last dale for submission of claims 01.05.2026 (bang the 14th day from the

date of the admissicn order, Le., 17.04.2026)
12, Classes of oredilors,  any, under dause | NotApplicabls =
{b) of sub-section (8A) of Saction 21,
ascertained by the interim resciution

profassional

13.| Names of Insclvency Professionals Nat Applicabia
wentified to act as Autharised
Represaniative of creditors in a class

| {tree namesforeachdass) |

14.| (@) Relevant Forms and (b) Details of Wed link: hitps:/'waw.ibbi govinthomel

authorised representatives are avallable st | downloads, Physical address,

As par Entry No. 10 sbowe

Notice 15 heredy given that the Honble NCLT, Ahmedabad Bench has ordered the
commencement of 3 Corporate Insolvency Resolubon Procass against Harshil Agrotech Limebad
on 17.04 2026 in C P.(IB)S7(AHM2025.

The creditors of Harshil Agrotech Limited are heraby called upan fo submet their claims with proof
on or bafore 01.05 2026 (o the Intarim Resoiution Professional at 1he address mentioned against
Entry No. 10 above.

The financial creditors shall submil ther claims with proof by electronic means oaly. All other
crediors may submil their claims with proof in person, by post or by electronic means.
Submission of false or misleading praofs of claim shall stiract penslties.

Sd-
Date: 19.04,2026 Negra) Kumar B
Place: Sural, Gujarat intenm Resolution F'mfssslc::

Regn. No, BBIIPAO01 P.-PO257 272022 2023/14110
AFA Cerfificate No. AA1/14110/02/300626/108282 (vaid till 30.06.2026)
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